NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
AHMEDABAD

TP No. 88/397-398/NCLT/AHM/2016 (New)
- CP No.'8/397'-398/CLB/MB/2015 ©old)

Coram: o - Present: Hon ble Mr. BIKKI RAVEENDRA BABU
' ' - - MEMBER JUDICIAL

ATTENDANCE- CUM ORDER SHEET OF THE HEARING OF AHMEDABAD_-

- BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11 .04.2017

Name of the Company: _ - Smita Binod
‘ ‘ ovs
- Smita Colonisers & Builders Pvt. Ltd
Section* of the Companies Act: Section 397—398'of the Companies Act, 1956 '
S.NO. NAME (CAPITAL LETTERS) DESIGNATION RE RESENTATION SIGNATURE
M/
,DAV m\J S. @.eBLAWHL/} 7)\3\/0@%'\& Q\SSP“"‘\@&N’ M——_’

- ORDER

~ None present for petitioner. Learned Advocate Mr. Pavan S Godlawala present for
~ Respondents no. 2, 3,5to 11. None present for other Respondents |

Reply not ﬁled Respondents 5 to 11. Hence 1t 18 treated as Respondents no. 5 to 11
- have no reply ' - :

None present for Respondent no. 4. Hence, 1t is treated as Respondent no. 4 has no
- reply. ' '

" Registry issued notice to petitioner and Respondent no. 4.
For the last three hearing dates none present on behalf of petitioner

In spite of service of notice none present for the petltloner for today also. It appears

- that petitioner is not interested to prosecute the matter Hence petition is dismissed
as-default. No order as to costs. '

Ve

Mu Ly3—

- BIKKI RAVEENDRA BABU -
"MEMBER JUDICIAL

Dated this the 11% day of April, 2017.



